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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
‘ WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 214/2024 (WZ)
EARLIAR ORIGINAL APPLICATION NO 1231/2024 (PB)

IN THE MATTER OF: -

NEWS ITEM TITLED “DEAD FISH FOUND FLOATING IN MULA RIVER RAISES
ALARM” APPEARING IN THE HINDUSTAN TIMES DATED 23/09/2024 VS. PUNE
MUNICIPAL CORPORATION THROUGH ITS COMMISSIONER & ORS.
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SHORT SUBMISSION BEFORE THE HON’BLE NGT IN COMPLIANCE TO THE

ORDER DATED 10/06/2026 IN SUO MOTO MATTER IN ORIGINAL APPLICATION
NO. 214 OF 2024 (WZ) IN RE; NEWS ITEM TITLED “DEAD FISH FOUND

FLOATING IN MULA RIVER RAISES ALARM” APPEARING IN THE HINDUSTAN

TIMES DATED 23/09/2024 VS. PUNE MUNICIPAL CORPORATION THROUGH

ITS COMMISSIONER & ORS.

1.

That, the Hon'ble National Green Tribunal Western Zone Bench, Pune
(hereinafter referred to as "Hon'ble Tribunal (WZ)"), vide order dated
10/06/2026 in Suo Moto matter in Original Application (hereinafter referred to
as ‘OA’) No. 214 of 2024 (WZ) Earlier OA. No. 1231 of 2024 (PB) in re:
News item titled “Dead fish found floating in Mula River raises alarm’
appearing in the Hindustan Times dated 23/09/2024 Vs. Pune Municipal
Corporation Through Its Commissioner & Ors., directed the Respondent No.
3 i.e. Central Pollution Control Board (hereinafter referred to as ‘CPCB’) to
submit the current status of the action plan of the Polluted River Stretch
(PRS) of the Mula River. Copy of Hon’ble NGT order, dated 10/06/2026 is
enclosed as Annexure-R3-l. Relevant excerpt of the Hon'ble NGT order,
dated 10/06/2026 are reproduced as follows:

“...3. We would like to know from Respondent No.2- MPCB as well as

Respondent No.3- CPCB the current status of the Action Plan, for

which we grant them four weeks’ time, as prayed.

4. Put up this matter for further consideration on 10.07.2026"..."

That, in compliance with the directions of Hon'ble NGT vide order dated
10/06/2026, this Answering Respondent humbly submits that River
Rejuvenation Committee constituted vide order dated 20/09/2018 (copy
enclosed as Annexure-R3-ll) is responsible for the implementation and
review of the progress of implementation of Action Plans for Polluted River
Stretches in Maharashtra. Accordingly, this Answering Respondent i.e.

"OPCRB 'through fetters and email communications dated 24/06/2026 and

29!06/2_026, ie?q:u.eg,ted the Member Secretary of the River Rejuvenation
Committee i.e. Maharashtra Pollution Control Board (MPCB), to furnish the

current status of implementation of the Action Plan for the prevention and
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abatement of pollution in River Mula. Copies cf the said letters and email

communications addressed to the MPCRB are enciosed as Annexure-R3- lil.

. That, as a follow-up action, this Answering Respondent convened a meeting
with the MPCB through Video Conference on 06/07/2026 to review the
current status of implementation of the Action Plan for the Polluted River
Stretch of River Mula. Pursuant to the decisions taken during the meeting,
MPCB was requested to furnish a comparative status report on the
implementation of the Action Plan for prevention and abatement of pollution
in River Mula for the years 2019 and 2026. It was further decided that, upon
receipt of the updated status of action plan, the same shall be reviewed by
this Answering Respcndent for submission to the Hon'ble NGT in
compliance with the aforesaid order, dated 10/06/2026. Copy of the minutes

of the meeting is enclosed as Annexure-R3- IV.

. That, the updated status of the implementation of the Action Plan for the
Polluted River Stretch of River Mula is awaited from the MPCB. Hence, in
light of the above submissions, this Answering Respondent most respectfully
prays that the Hon'ble NGT may be pleased to grant an extension of Six
weeks' time period to review the updated status of implementation of the
Action Plan for the Polluted River Stretch of River Mula and submit the same
before the Hon'ble NGT in compliance with the order dated 10/06/2026.

Po oz

(Pratik D. Bharne)

Scientist 'F' & Regional Director

Central Pollution Control Board

uf¥@ W01/ Pratik Bharne
asfra e / Regional Director

Central Pollution Control Board
s=fra fdyrera

., gt /Regional Directorate, Pune

waiaTm, a9 va weaTg offada aRrerd, e 5T

M/oc Envt. Forest & Climate Change, Govt Of India
Ytr owe
Va5

wd 3. tvo, ¥hrary Ak xim, Wi ne arn g
Sr. No. 110, Hirabai Dhan' Hal, P--:or Bnast B



275 Annexure-R3-I

Item No.10 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)]

ORIGINAL APPLICATION NO.214/2024(W2Z)
[EARLIER ORIGINAL APPLICATION NO.1231/2024]

NEWS ITEM TITLED “DEAD FISH FOUND FLOATING IN
MULA RIVER RAISES ALARM” APPEARING IN THE
HINDUSTAN TIMES DATED 23.09.2024

Date of hearing: 10.06.2026

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. PRASHANT GARGAVA, EXPERT MEMBER

Respondents : Ms. Mugdha C. Lohar, Advocate h/f
Mr. Rahul Garg, Advocate for R-1/PMC
Ms. Pooja Natu, Advocate h/f
Ms. Manasi Joshi, Advocate for R-2/MPCB
Mr. Aniruddha Kulkarni, Advocate for R-3/CPCB
Mr. Pushkal Mishra, Advocate for R-4/MoEF&CC
Mr. Shivshankar Swaminathan, Advocate for R-6/PCMC

ORDER

1. In compliance with our previous order dated 24.02.2026,
Respondent No.2- Maharashtra Pollution Control Board (MPCB) has filed
reply affidavit dated 09.06.2026, wherein it is submitted that the Joint
Committee visited various locations along the Mula River as well as the
STP on 01.06.2026. During its visit, water samples were collected from the
said locations. However, analysis reports of the same along-with
information from the other concerned Departments are still awaited.
Therefore, additional three weeks’ time is required to submit the Joint

Committee Report. We grant the same time for the same.

2. Learned counsel for Respondent No.3- CPCB has also filed reply
affidavit dated 28.11.2024, in which it is indicated that polluted stretch of

river Mula was identified from Aundhgaon to Bopodi under Priority Class-I

Page 1of 2
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(BOD is > 30 mg/L). The Action Plan is being implemented by all State/UT
Government agencies including Maharashtra State Government agencies.
Presently, the progress of implementation of Action Plan is being reviewed
by the RRC at State Level, and the Central Monitoring Committee (CMC),
which was constituted under the Chairmanship of Secretary, Ministry of

Jal Shakti, is reviewing the progress of the Action Plan at Central Level.

3. We would like to know from Respondent No.2- MPCB as well as
Respondent No.3- CPCB the current status of the Action Plan, for which

we grant them four weeks’ time, as prayed.

4. Put up this matter for further consideration on 10.07.2026.

Dinesh Kumar Singh, JM

Dr. Prashant Gargava, EM

June 10, 2026
ORIGINAL APPLICATION NO.214/2024(WZ)

P.Kr.

Page 2 of 2
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Annexure-R3-II
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08/07/2026, 15:05 Fwd: Hon'ble NGT order dated 10.06.2026 inngoﬁ matter O.A. No. 214 of 2024 (WZ) earlier O.A. no. 1231 of 2024 (PB) ...

Fwd: Hon'ble NGT order dated 10.06.2026 in Suo Annexure-R3-ll

Moto matter O.A. No. 214 of 2024 (WZ) earlier O.A.

no. 1231 of 2024 (PB) in re; News item titled “Dead

fish found floating in Mula River raises alarm” shailendra.cpcb < shailendra.cpcb@gov.in >
appearing in the Hindustan Times dated

23.09.2024 Vs. Pune Municipal Corporation

Through Its Commissioner & Ors.—reg.

SHAILENDRA BANSAL < shailendra.cpcb@gov.in >
Mon, 29 Jun 2026 7:19:14 PM +0530

To "sropune1"<sropune1@mpcb.gov.in>,"ropune"<ropune@mpcb.gov.in>

Cc "ms"<ms@mpcb.gov.in>,"Pratik Bharne"<pratik.cpcb@gov.in>,"NISHCHAL C"
<nischal.cpcb@nic.in>,"Nazim Uddin"<nazim.cpcb@nic.in>,"VISHAL GANDHI"
<vishalgandhi.cpcb@nic.in>,"Alpana Narula"
<alpananarula.cpcb@gov.in>,"DEEPA KUMARI"<deepa.cpcb@gov.in>

eI,

A NGT & ATHd OA. No. 214 of 2024 (WZ) § CPCB RD Ul & 29.06.2026 & U &I UgH
&1 (a1 faan a7 31 a8 A fEgw s | 23.09.2024 & B4 @R "Ha A4 § T g%

ﬁ!@%ﬁﬁ%‘cﬁﬁ?ﬁﬁﬂ&%ﬁ@ﬁfﬂﬁ%l (CPCB RD YUl fai® 29.06.2026 & U &1 BIdl TSR P
T 1)

3T oy H, SRIY B b SRed) SR (RPrH euses weqg Ruid +ft =iy &) cPeB, fiwht &l wieg @
STee IUAH R & fo1E Ifd Saui T ol 3R 39! U Hidl 39 sty &I +f Joft el a8 Jmar
10.07.2026 &I gAaTs & o€ Jde< g

Sir,

I am directed to refer CPCB RD Pune letter dated 29.06.2026 in the Hon'ble NGT Matter in
O.A. No. 214 of 2024 (W2Z) in re; News item titled “Dead fish found floating in Mula River

raises alarm” appearing in the Hindustan Times dated 23.09.2024. (Copy of the CPCB RD

Pune letter dated 29.06.2026 is enclosed herewith for kind ready reference)

In this regard, it is requested to make suitable arrangements to furnish the requisite
information, including the updated status report to CPCB, Delhi with a copy to this Office, at
the earliest. The matter is listed on 10.07.2026.

e} / Regards

Qo §9d / Shailendra Bansal

Tea® fafd 3if¥eRT / Assistant law Officer

&g Fd=mery, gut / Regional directorate, Pune

S Uguur =01 1S / Central Pollution Control Board

============ Forwarded message ============

From: Pratik Bharne <pratik.cpcb@gov.in>

To: "NISHCHAL C"<nischal.cpcb@nic.in>

Cc: "SHAILENDRA BANSAL"<shailendra.cpcb@gov.in>

Date: Thu, 25 Jun 2026 19:38:29 +0530

Subject: Fwd: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter O.A. No. 214 of

about:blank 1/3


mailto:pratik.cpcb@gov.in
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08/07/2026, 15:05 Fwd: Hon'ble NGT order dated 10.06.2026 inzgﬁnatter 0O.A. No. 214 of 2024 (WZ) earlier O.A. no. 1231 of 2024 (PB) ...

2024 (W2Z) earlier O.A. no. 1231 of 2024 ( e; News item titled “Dead fish found
floating in Mula River raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs.
Pune Municipal Corporation Through Its Commissioner & Ors.-reg.

=== =s=s=m===== Forwarded message =E==s=s=s=s=m=====

P, IS TR 3R Ifed Srfarel & o 1
PULI, HERTY UGWUT (0301 SIS & 1Y Biel 30 PRI

Udid HROI/PRATIK BHARNE

&g e=®/Regional Director,

REIR] ﬁ%{QﬂFIT[, 1If?f/RegionaI Directorate, Pune

&I UGyl (801 TS/ Central Pollution Control Board

afaRur, a9 3R S@ar] URada HATerd/Ministry of Environment, Forest & Climate Change
HRd IRPHR/Govt of India

09428167876/020-29912772

============ Forwarded message ============

From: DEEPA KUMARI <deepa.cpcb@gov.in>

To: "ms"<ms@mpcb.gov.in>

Cc: "Pratik Bharne"<pratik.cpcb@gov.in>, "Nazim Uddin"<nazim.cpcb@nic.in>, "VISHAL
GANDHI"<vishalgandhi.cpcb@nic.in>, "Alpana Narula"<alpananarula.cpcb@gov.in>
Date: Thu, 25 Jun 2026 12:27:52 +0530

Subject: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter O.A. No. 214 of 2024
(W2Z) earlier O.A. no. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in
Mula River raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune
Municipal Corporation Through Its Commissioner & Ors.-reg.

============ Forwarded message ============

A Ig AR fohar 3 § & 39ded fawaer CPCB & 9= fe=tieh 24.06.2026 r
i 3T STAhRT Td TR HAdre! g ¥ & S|

Ul 58 favg # oMer HTaRTeh HRAE! Hlel HT HSC A |
ey,

T FHAT,

aiss e Tgae

SeegFguA-1 gAHTIT (WQM-I Division)
HAT gguuT =0T S5 (CPCB)

3 Attachment(s)
Maharashtra PCB letter.PDF RDPune letter.PDF
384.9 KB 381.1 KB

CPCB RD Pune letter dtd. 29.0...

about:blank 2/3
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] Central Pollution Control Board
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pFile No: CM-13015/22/2024-LAW-RD-PUNE-RD (Pune)/ \4 "" Date: 29.06.2026

To
\ﬁe Member Secretary

Maharashtra Pollution Control Board
Kalpataru Point, 3" and 4" floor, Opp. PVR Theatre
Sion (E), Mumbai-400 022

Sub: Hon'ble NGT Matter in O.A. No. 214 of 2024 (WZ) in re News Item titled “Dead fish found
floating in Mula River raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs.
Pune Municipal Corporation & Ors.”-reg.

Ref:  CPCB, Delhi vide letter no. F No. A-14011/1/2026-WQM-I, dated 24.06.2026 (copy
enclosed)

Sir,

This has reference to the above referred CPCB, Delhi letter, dated 24.06.2026 in the Hon'ble NGT
matter in OA. No. 214 of 2024 (WZ) in re: News Item titled “Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation &
Ors. The matter pertains to the discovery of a large number of dead fish in the Mula River, Pune,
which is believed to be caused by the discharge of untreated domestic and industrial effluents into
the river.

Earlier, vide Order dated 10.06.2026, the Hon'ble NGT (WZ) directed the CPCB and the MPCB to
submit the current status of the Action Plan for the Polluted River Stretch of River Mula, subsequent
to the filing of CPCB's reply affidavit dated 28.11.2024. A copy of the Hon'ble NGT (WZ) Order dated
10.06.2026 is enclosed herewith for kind ready reference. Subsequently, CPCB, Delhi, vide letter
dated 24.06.2026, has requested MPCB for submission of the current status of the Action Plan for
the Polluted River Stretch of River Mula to facilitate preparation of reply affidavit in compliance with
the aforesaid Order of the Hon'ble NGT.

In this regard, it is requested to make suitable arrangements to furnish the requisite information,
including the updated status report to CPCB, Delhi with a copy to this Office, at the earliest. The
matter is listed on 10.07.2026.

Yours Faithfully,

6«-’2"\"7_;_?
(Pratik Bharne)
Regional Director

Encl.: As above

Copy to:
1. The Su gional Officer — | :  For kind information and to furnish relevant
, Baramati information, as per the above letter, please.

2. The Regi Officer :  For kind information, please.
, Pune

_ AN —

(Pratik Bharne)
Regional Director
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To
The Member Secretary,

Maharashtra Pollution Control Board,
Kalpataru Point, 2nd - 4th Floor

Opp. Cine Planet Cinema, Nr.

Sion Circle, Sion (E)

Mumbai - 400 022

Sub: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter 0.A. No. 214 of 2024 (WZ) earlier
0.A. no. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in Mula River raises
alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation
Through Its Commissioner & Ors.-reg.

Sir,

This is in reference to Hon'ble NGT order dated 10.06.2026 in Suo Moto matter 0.A. No. 214 of 2024
(WZ) earlier 0.A. No. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation
Through Its Commissioner & Ors vide which Hon'ble NGT directed as follows:

“3 We would like to know from Respondent No.2- MPCB as well as Respondent No.3- CPCB the current
status of the Action Plan, for which we grant them four weeks’ time, as prayed.”
The matter is listed for 10.07.2026. (Copy of NGT order is enclosed for ready reference).

In view of above, it is requested to kindly provide the current status of implementation of the Action
Plan for prevention / abatement of pollution in River Mula to this office urgently for preparing reply
in the above mentioned Hon’ble NGT matter.

Early action is requested.
Yours faithfully,

')/.
g
(Nazirhuddin)

Sc ‘F’ & Divisional Head, WQM-I Division

Encl: As above

Copy to:
Regional Director, : for follow-up with Maharashtra
Regional Directorate -Pune,CPCB Survey Pollution Control Board, please.

No. 110, Dhankude Multi Purpose Hall,
Baner Road, Baner, Pune - 411045

(Nazimuddin)

b

“qRayr W' gat 3t W, feeedt - 110032,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
TVHATH /Tal - A24109N2N0 D92ANE7ON A TITE Mlabhaibta.

vananssr mmal s lw
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Item No.10 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)]

ORIGINAL APPLICATION NO.214/2024(WZ)
[EARLIER ORIGINAL APPLICATION NO.1231/2024]

NEWS ITEM TITLED “DEAD FISH FOUND FLOATING IN
MULA RIVER RAISES ALARM” APPEARING IN THE
HINDUSTAN TIMES DATED 23.09.2024

Date of hearing: 10.06.2026

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. PRASHANT GARGAVA, EXPERT MEMBER

Respondents - Ms. Mugdha C. Lohar, Advocate h/f
Mr. Rahul Garg, Advocate for R-1/PMC
Ms. Pooja Natu, Advocate h/f
Ms. Manasi Joshi, Advocate for R-2/MPCB
Mr. Aniruddha Kulkarni, Advocate for R-3/CPCB
Mr. Pushkal Mishra, Advocate for R-4/MoEF&CC
Mr. Shivshankar Swaminathan, Advocate for R-6/PCMC

ORDER

1. In compliance with our previous order dated 24.02.2026,
Respondent No.2- Maharashtra Pollution Control Board (MPCB) has filed
reply affidavit dated 09.06.2026, wherein it is submitted that the Joint
Committee visited various locations along the Mula River as well as the
STP on 01.06.2026. During its visit, water samples were collected from the
said locations. However, analysis reports of the same along-with
information from the other concerned Departments are still awaited.
Therefore, additional three weeks’ time is required to submit the Joint

Committee Report. We grant the same time for the same.

2: Learned counsel for Respondent No.3- CPCB has also filed reply
affidavit dated 28.11.2024, in which it is indicated that polluted stretch of

river Mula was identified from Aundhgaon to Bopodi under Priority Class-I

Page 10f2
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(BOD is > 30 mg/L). The Action Plan is being implemented by all State/UT
Government agencies including Maharashtra State Government agencies.
Presently, the progress of implementation of Action Plan is being reviewed
by the RRC at State Level, and the Central Monitoring Committee (CMC),
which was constituted under the Chairmanship of Secretary, Ministry of

Jal Shakti, is reviewing the progress of the Action Plan at Central Level.

3. We would like to know from Respondent No.2- MPCB as well as
Respondent No.3- CPCB the current status of the Action Plan, for which

we grant them four weeks’ time, as prayed.

4. Put up this matter for further consideration on 10.07.2026.

Dinesh Kumar Singh, JM

Dr. Prashant Gargava, EM

June 10, 2026

ORIGINAL APPLICATION NO.214/2024(WZ)
P.Kr.

Page 2 of 2
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pFile No: CM-13015/22/2024-LAW-RD-PUNE-RD (Pune)/ Date: 25.06.2026

To

ion (E), Mumbai-400 022

Sub: Hon'ble NGT Matter in O.A. No. 214 of 2024 (WZ) in re News Item titled “Dead fish found
floating in Mula River raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs.
Pune Municipal Corporation & Ors.”-reg.

Ref: CPCB, Delhi vide letter no. F No. A-14011/1/2026-WQM-I, dated 24.06.2026 (copy
enclosed)

Sir,

This has reference to the above referred CPCB, Delhi letter, dated 24.06.2026 in the Hon'ble NGT
matter in OA. No. 214 of 2024 (WZ) in re: News Item titled “Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation &
Ors. The matter pertains to the discovery of a large number of dead fish in the Mula River, Pune,
which is believed to be caused by the discharge of untreated domestic and industrial effluents into
the river.

Earlier, vide Order dated 10.06.2026, the Hon'ble NGT (WZ) directed the CPCB and the MPCB to
submit the current status of the Action Plan for the Polluted River Stretch of River Mula, subsequent
to the filing of CPCB's reply affidavit dated 28.11.2024. A copy of the Hon'ble NGT (WZ) Order dated
10.06.2026 is enclosed herewith for kind ready reference. Subsequently, CPCB, Delhi, vide letter
dated 24.06.2026, has requested MPCB for submission of the current status of the Action Plan for
the Polluted River Stretch of River Mula to facilitate preparation of reply affidavit in compliance with
the aforesaid Order of the Hon'ble NGT.

In this regard, it is requested to make suitable arrangements to furnish the requisite information,
including the updated status report to CPCB, Delhi with a copy to this Office, at the earliest. The
matter is listed on 10.07.2026.

Yours Faithfully,

(Pratik Bharne)
Regional Director

Encl.: As above

Copy to:
\/i. The Sub-Regional Officer — | : For kind information and to furnish relevant
MPCB, Baramati information, as per the above letter, please.
2. The Regional Officer :  For kind information, please.
MPCB, Pune

(rnssR-

—_—
(Pratik Bharne)
Regional Director



291

£ & p
A LS

o

‘l\"

LR

B

R/
N7

e CENTRAL POLLUTION
=/ T wafuen, 7 i Sy R e, T o
CPCB Speed PostififrammilNvIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA.
F No. A-14011/1/2026 -WQM -1/ 3 ¢, 24.06.2026
To

The Member Secretary,

Maharashtra Pollution Control Board,
Kalpataru Point, 2nd - 4th Floor

Opp. Cine Planet Cinema, Nr.

Sion Circle, Sion (E)

Mumbai - 400 022

Sub: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter 0.A. No. 214 of 2024 (WZ) earlier
0.A. no. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in Mula River raises
alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation
Through Its Commissioner & Ors.-reg.

Sir,

This is in reference to Hon'ble NGT order dated 10.06.2026 in Suo Moto matter 0.A. No. 214 of 2024
(WZ) earlier 0.A. No. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation
Through Its Commissioner & Ors vide which Hon'ble NGT directed as follows:

“3 We would like to know from Respondent No.2- MPCB as well as Respondent No.3- CPCB the current
status of the Action Plan, for which we grant them four weeks’ time, as prayed.”

The matter is listed for 10.07.2026. (Copy of NGT order is enclosed for ready reference).

In view of above, it is requested to kindly provide the current status of implementation of the Action
Plan for prevention / abatement of pollution in River Mula to this office urgently for preparing reply
in the above mentioned Hon'ble NGT matter.

Early action is requested.
Yours faithfully,

P
\ﬂﬁ/‘\gv
(Nazinsuddin)

Sc ‘F’ & Divisional Head, WQM-I Division

Encl; As above

Copy to:
Regional Director, - for follow-up with Maharashtra
Regional Directorate -Pune,CPCB Survey Pollution Control Board, please.

No. 110, Dhankude Multi Purpose Hall,
Baner Road, Baner, Pune - 411045

(Nazimuddin)

‘qfagr wam et I R, feeedt - 110032,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.

TVHIN /Tal - A24N0N02N0 992ANET709 mllhlﬁkn:4n-
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Item No.10 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)]

ORIGINAL APPLICATION NO.214/2024(WZ)
[EARLIER ORIGINAL APPLICATION NO.1231/2024]

NEWS ITEM TITLED “DEAD FISH FOUND FLOATING IN
MULA RIVER RAISES ALARM” APPEARING IN THE
HINDUSTAN TIMES DATED 23.09.2024

Date of hearing: 10.06.2026

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. PRASHANT GARGAVA, EXPERT MEMBER

Respondents 2 Ms. Mugdha C. Lohar, Advocate h/f
Mr. Rahul Garg, Advocate for R-1/PMC
Ms. Pooja Natu, Advocate h/f
Ms. Manasi Joshi, Advocate for R-2/MPCB
Mr. Aniruddha Kulkarni, Advocate for R-3/CPCB
Mr. Pushkal Mishra, Advocate for R-4 /MoEF&CC
Mr. Shivshankar Swaminathan, Advocate for R-6/PCMC

ORDER

8 In compliance with our previous order dated 24.02.2026,
Respondent No.2- Maharashtra Pollution Control Board (MPCB) has filed
reply affidavit dated 09.06.2026, wherein it is submitted that the Joint
Committee visited various locations along the Mula River as well as the
STP on 01.06.2026. During its visit, water samples were collected from the
said locations. However, analysis reports of the same along-with
information from the other concerned Departments are still awaited.
Therefore, additional three weeks’ time is required to submit the Joint

Committee Report. We grant the same time for the same.

2. Learned counsel for Respondent No.3- CPCB has also filed reply
affidavit dated 28.11.2024, in which it is indicated that polluted stretch of

river Mula was identified from Aundhgaon to Bopodi under Priority Class-I

Page 1o0f2
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(BOD is > 30 mg/L). The Action Plan is being implemented by all State/UT
Government agencies including Maharashtra State Government agencies.
Presently, the progress of implementation of Action Plan is being reviewed
by the RRC at State Level, and the Central Monitoring Committee (CMC),
which was constituted under the Chairmanship of Secretary, Ministry of

Jal Shakti, is reviewing the progress of the Action Plan at Central Level.

3. We would like to know from Respondent No.2- MPCB as well as
Respondent No.3- CPCB the current status of the Action Plan, for which

we grant them four weeks’ time, as prayed.

4, Put up this matter for further consideration on 10.07.2026.

Dinesh Kumar Singh, JM

Dr. Prashant Gargava, EM

June 10, 2026
ORIGINAL APPLICATION NO.214/2024(WZ)
P.Kr.

Page 2 of 2
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File No: CM-13015/22/2024-LAW-RD-PUNE-RD (Pune)/ Date: 29.06.2026

To
The Member Secretary —
ion Cor(trol Board

E), Mumbai-400 022

Sub: Hon'ble NGT Matter in O.A. No. 214 of 2024 (WZ) in re News Item titled “Dead fish found
floating in Mula River raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs.
Pune Municipal Corporation & Ors.”-reg.

Ref: CPCB, Delhi vide letter no. F No. A-14011/1/2026-WQM-I, dated 24.06.2026 (copy
enclosed)

Sir,

This has reference to the above referred CPCB, Delhi letter, dated 24.06.2026 in the Hon'ble NGT
matter in OA. No. 214 of 2024 (WZ) in re: News Item titled “Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation &
Ors. The matter pertains to the discovery of a large number of dead fish in the Mula River, Pune,
which is believed to be caused by the discharge of untreated domestic and industrial effluents into
the river.

Earlier, vide Order dated 10.06.2026, the Hon'ble NGT (WZ) directed the CPCB and the MPCB to
submit the current status of the Action Plan for the Polluted River Stretch of River Mula, subsequent
to the filing of CPCB's reply affidavit dated 28.11.2024. A copy of the Hon'ble NGT (WZ) Order dated
10.06.2026 is enclosed herewith for kind ready reference. Subsequently, CPCB, Delhi, vide letter
dated 24.06.2026, has requested MPCB for submission of the current status of the Action Plan for
the Polluted River Stretch of River Mula to facilitate preparation of reply affidavit in compliance with
the aforesaid Order of the Hon'ble NGT.

In this regard, it is requested to make suitable arrangements to furnish the requisite information,
including the updated status report to CPCB, Delhi with a copy to this Office, at the earliest. The
matter is listed on 10.07.2026.

Yours Faithfully,
Encl.: As above

—_——

(Pratik Bharne)
Regional Director

Copy to:
1. The Sub-Regional Officer — | : For kind information and to furnish relevant
MPCB, Baramati information, as per the above letter, please.
2. The Regional Officer :  For kind information, please.
MPCB, Pune

Oty

(Pratik Bharne)
Regional Director
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F No.A-14011/1/2026 - WQM - 1/ 34 24.06.2026
To
The Member Secretary,

Maharashtra Pollution Control Board,
Kalpataru Point, 2nd - 4th Floor

Opp. Cine Planet Cinema, Nr.

Sion Circle, Sion (E)

Mumbai - 400 022

Sub: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter O.A. No. 214 of 2024 (WZ) earlier
0.A. no. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in Mula River raises
alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation
Through Its Commissioner & Ors.-reg.

Sir,

This is in reference to Hon'ble NGT order dated 10.06.2026 in Suo Moto matter 0.A. No. 214 of 2024
(WZ) earlier 0.A. No. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation
Through Its Commissioner & Ors vide which Hon'ble NGT directed as follows:

3 We would like to know from Respondent No.2- MPCB as well as Respondent No.3- CPCB the current
status of the Action Plan, for which we grant them four weeks’ time, as prayed.”
The matter is listed for 10.07.2026. (Copy of NGT order is enclosed for ready reference).

In view of above, it is requested to kindly provide the current status of implementation of the Action
Plan for prevention / abatement of pollution in River Mula to this office urgently for preparing reply
in the above mentioned Hon’ble NGT matter.

Early action is requested.
Yours faithfully,

b
"
AAE
(Nazirhuddin)

Sc ‘F’ & Divisional Head, WQM-I Division

Encl: As above

Copy to:
Regional Director, - for follow-up with Maharashtra
Regional Directorate -Pune,CPCB Survey Pollution Control Board, please.

No. 110, Dhankude Multi Purpose Hall,
Baner Road, Baner, Pune - 41 1045

(Nazimuddin)

‘ufterer star geft st =T, fewedt - 110032

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.

I [Tal - A2409020 992NE7ON ATITES AAlahaiba.
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Item No.10 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)]|

ORIGINAL APPLICATION NO.214/2024(WZ)
[EARLIER ORIGINAL APPLICATION NO.1231/2024]

NEWS ITEM TITLED “DEAD FISH FOUND FLOATING IN
MULA RIVER RAISES ALARM” APPEARING IN THE
HINDUSTAN TIMES DATED 23.09.2024

Date of hearing: 10.06.2026

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. PRASHANT GARGAVA, EXPERT MEMBER

Respondents : Ms. Mugdha C. Lohar, Advocate h/f
Mr. Rahul Garg, Advocate for R-1/PMC
Ms. Pooja Natu, Advocate h/f
Ms. Manasi Joshi, Advocate for R-2/MPCB
Mr. Aniruddha Kulkarni, Advocate for R-3/CPCB
Mr. Pushkal Mishra, Advocate for R-4/MoEF&CC
Mr. Shivshankar Swaminathan, Advocate for R-6 /PCMC

ORDER
1. In compliance with our previous order dated 24.02.2026,
Respondent No.2- Maharashtra Pollution Control Board (MPCB) has filed
reply affidavit dated 09.06.2026, wherein it is submitted that the Joint
Committee visited various locations along the Mula River as well as the
STP on 01.06.2026. During its visit, water samples were collected from the
said locations. However, analysis reports of the same along-with
information from the other concerned Departments are still awaited.
Therefore, additional three weeks’ time is required to submit the Joint

Committee Report. We grant the same time for the same.

2. Learned counsel for Respondent No.3- CPCB has also filed reply
affidavit dated 28.11.2024, in which it is indicated that polluted stretch of

river Mula was identified from Aundhgaon to Bopodi under Priority Class-I

Page1of2
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(BOD is > 30 mg/L). The Action Plan is being implemented by all State/UT
Government agencies including Maharashtra State Government agencies.
Presently, the progress of implementation of Action Plan is being reviewed
by the RRC at State Level, and the Central Monitoring Committee (CMC),
which was constituted under the Chairmanship of Secretary, Ministry of

Jal Shakti, is reviewing the progress of the Action Plan at Central Level.

3. We would like to know from Respondent No.2- MPCB as well as
Respondent No.3- CPCB the current status of the Action Plan, for which

we grant them four weeks’ time, as prayed.

4. Put up this matter for further consideration on 10.07.2026.

Dinesh Kumar Singh, JM

Dr. Prashant Gargava, EM

June 10, 2026
ORIGINAL APPLICATION NO.214/2024(WZ)

P.Kr.

Page 2 of 2
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To

The Member Secretary,

Maharashtra Pollution Control Board,
Kalpataru Point, 2nd - 4th Floor

Opp. Cine Planet Cinema, Nr.

Sion Circle, Sion (E)

Mumbai - 400 022

Sub: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter 0.A. No. 214 of 2024 (WZ) earlier
0.A. no. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in Mula River raises
alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation
Through Its Commissioner & Ors.-reg.

Sir,

This is in reference to Hon'ble NGT order dated 10.06.2026 in Suo Moto matter 0.A. No. 214 of 2024
(WZ) earlier 0.A. No. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation
Through Its Commissioner & Ors vide which Hon'ble NGT directed as follows:

3 We would like to know from Respondent No.2- MPCB as well as Respondent No.3- CPCB the current
status of the Action Plan, for which we grant them four weeks' time, as prayed.”
The matter is listed for 10.07.2026. (Copy of NGT order is enclosed for ready reference).

In view of above, it is requested to kindly provide the current status of implementation of the Action
Plan for prevention / abatement of pollution in River Mula to this office urgently for preparing reply
in the above mentioned Hon’ble NGT matter.

Early action is requested.
Yours faithfully,

P
i,
(Nazimuddin)

Sc ‘F’ & Divisional Head, WQM-I Division

Encl: As above

Copy to:
Regional Director, : for follow-up with Maharashtra
Regional Directorate -Pune,CPCB Survey Pollution Control Board, please.

No. 110, Dhankude Multi Purpose Hall,
Baner Road, Baner, Pune - 411045

(Nazimuddin)

“qersT We' galt ST W, fewel - 110032,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.

TN /Tal - A21NnON2N 2922NE709 ﬁ"c’]’?l:l‘l?!_rrﬂl\lnl-\nid-.-.. vana
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Item No.10 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[THROUGH PHYSICAL HEARING (WITH HYBRID OPTION]]

ORIGINAL APPLICATION NO.214/2024(WZ)
[EARLIER ORIGINAL APPLICATION NO.1231/2024]

NEWS ITEM TITLED “DEAD FISH FOUND FLOATING IN
MULA RIVER RAISES ALARM” AFPEARING IN THE
HINDUSTAN TIMES DATED 23.09.2024

Date of hearing: 10.06.2026

CORAM: HON'BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. PRASHANT GARGAVA, EXPERT MEMBER

Respondents : Ms. Mugdha C. Lohar, Advocate h/f
Mr. Rahul Garg, Advocate for R-1/PMC
Ms. Pooja Natu, Advecate h/f
Ms. Manasi Joshi, Advocate for R-2/MPCB
Mz, Aniruddha Kulkamni, Advocate for R-3/CPCB
Mr. Pushkal Mishra, Advocate for R-4/MoEF&CC
Mr. Shivshankar Swaminathan, Advocate for R-6/PCMC

ORDER

1. In compliance with our previous order dated 24.02.2026,
Respondent No.2- Maharashtra Pollution Control Board (MPCB) has filed
reply affidavit dated 09.06.2026, wherein it is submitted that the Joint
Committee visited various locations along the Mula River as well as the
STP on 01.06.2026. During its visit, water samples were collected from the
said locations. However, analysis reports of the same along-with
information from the other concerned Departrments are still awaited.
Therefore, additional three weeks’ time is required to submit the Joint

Committee Report. We grant the same time for the same.

2. Learned counsel for Respondent No.3- CPCB has also filed reply
affidavit dated 28.11.2024, in which it is indicated that polluted stretch of

river Mula was identified from Aundhgaon to Bopodi under Priority Class-I
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(BOD is > 30 mg/L}. The Action Plan is being implemented by all State/UT
Government agencies including Maharashtra State Government agencies.
Presently, the progress of implementation of Action Plan is being reviewed
by the RRC at State Level, and the Central Monitoring Committee (CMC),
which was constituted under the Chairmanship of Secretary, Ministry of

Jal Shakti, is reviewing the progress of the Action Plan at Central Level.

3. We would like to know from Respondent No.2- MPCB as well as
Respondent No.3- CPCB the current status of the Action Plan, for which

we grant them four weeks’ time, as prayed.

4. Put up this matter for further consideration on 10.07.2026.

Dinesh Kumar Singh, JM

Dr. Prashant Gargava, EM

June 10, 2026

ORIGINAL APPLICATION NO.214/ 2024(W2Z)
P.Kr.
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To

The Member Secretary,

Maharashtra Pollution Control Board,
Kalpataru Point, 2nd - 4th Floor

Opp. Cine Planet Cinema, Nr.

Sion Circle, Sion (E)

Mumbai - 400 022

Sub: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter 0.A. No. 214 of 2024 (WZ) earlier
0.A. no. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in Mula River raises
alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation
Through Its Commissioner & Ors.-reg.

Sir,

This is in reference to Hon'ble NGT order dated 10.06.2026 in Suo Moto matter 0.A. No. 214 of 2024
(WZ) earlier 0.A. No. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation
Through Its Commissioner & Ors vide which Hon'ble NGT directed as follows:

“3 We would like to know from Respondent No.2- MPCB as well as Respondent No.3- CPCB the current
status of the Action Plan, for which we grant them four weeks’ time, as prayed.”

The matter is listed for 10.07.2026. (Copy of NGT order is enclosed for ready reference).

In view of above, it is requested to kindly provide the current status of implementation of the Action
Plan for prevention / abatement of pollution in River Mula to this office urgently for preparing reply
in the above mentioned Hon’ble NGT matter.

Early action is requested.
Yours faithfully,

/

(Nazimuddin)
Sc ‘F’ & Divisional Head, WQM-I Division

Encl: As above

Copy to:
\/lzé’gional Director, : for follow-up with Maharashtra
Regional Directorate -Pune,CPCB Survey Pollution Control Board, please.
No. 110, Dhankude Multi Purpose Hall, } \.),7/(’
Baner Road, Baner, Pune - 411045 4 b
(Nazimuddin)

“RES " et g R, fewet - 110032,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
GVHIYH /Tal - AR102N2AN 222ANKT7Q2 ml\l\lohcifn- wnanar rnch nis in
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Item No.10 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)]

ORIGINAL APPLICATION NO.214/2024(WZ)
[EARLIER ORIGINAL APPLICATION NO.1231/2024]

NEWS ITEM TITLED “DEAD FISH FOUND FLOATING IN
MULA RIVER RAISES ALARM” APPEARING IN THE
HINDUSTAN TIMES DATED 23.09.2024

Date of hearing: 10.06.2026

CORAM: HON’ELE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. PRASHANT GARGAVA, EXPERT MEMBER

Respondents : Ms. Mugdha C. Lohar, Advocate h/f
Mr. Rahul Garg, Advocate for R-1/PMC
Ms. Pooja Natu, Advocate h/f
Ms. Manasi Joshi, Advocate for R-2/MPCB
Mr. Aniruddha Kulkarni, Advocate for R-3/CPCB
Mr. Pushkal Mishra, Advocate for R-4 /MoEF&CC
Mr. Shivshankar Swaminathan, Advocate for R-6/PCMC

ORDER

1. In compliance with our previous order dated 24.02.2026,
Respondent No.2- Maharashtra Pollution Ceontrol Beoard (MPCB) has filed
reply affidavit dated 09.06.2026, wherein it is submitted that the Joint
Committee visited various locations along the Mula River as well as the
STP on 01.06.2026. During its visit, water samples were collected from the
said locations. However, analysis reports of the same along-with
information from the other concerned Departments are still awaited.
Therefore, additional three weeks’ time is required to submit the Joint

Committee Report. We grant the same time for the same.

2. Learned counsel for Respondent No.3- CPCB has also filed reply
affidavit dated 28.11.2024, in which it is indicated that polluted stretch of

river Mula was identified from Aundhgaon to Bopodi under Priority Class-I
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(BOD is » 30 mg/L). The Action Plan is being implemented by all State/UT
Government agencies including Maharashira State Government agencies.
Presently, the progress of impiementation of Action Plan is being reviewed
by the RRC at State Level, and the Central Monitoring Committee (CMC),
which was constituted under the Chairmanship of Secretary, Ministry of

Jal Shakti, is reviewing the progress of the Action Plan at Central Level.

3. We would like to know from Respondent No.2- MPCB as well as
Respondent No.3- CPCB the current status of the Action Plan, for which

we grant them four weeks’ time, as prayed.

4., Put up this matter for further consideration on 10.07.2026.

Dinesh Kumar Singh, JM

Dr. Prashant Gargava, EM

June 10, 2026

ORIGINAL APPLICATION NO.214/2024(WZ)
P.Kr.
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Fwd: Minutes of the Meeting held regarding Hon'ble NGT

order dated 10.06.2026 in Suo Moto matter O.A. No. 214

of 2024 (WZ) earlier O.A. No. 1231 of 2024 (PB) in re;

News item titled “Dead fish found floating in Mula River nischal.cpcb < nischal.cpcb@nic.in >
raises alarm” appearing in the Hindustan Times dated

23.09.2024 Vs. Pune Municipal Corporation Through Its

Commissioner & Ors

Pratik Bharne < pratik.cpcb@gov.in >
Tue, 07 Jul 2026 12:49:56 PM +0530

To "jdwater"<jdwater@mpcb.gov.in>

Cc "ropune"<ropune@mpcb.gov.in>,"sropune1”
<sropunel1@mpcb.gov.in>,"sropune2"
<sropune2@mpcb.gov.in>,"sropimprichinchwad"
<sropimprichinchwad@mpcb.gov.in>,"Shashikant Lokhande"
<lokhandesl.cpcb@gov.in>,"NISHCHAL C"<nischal.cpcb@nic.in>,"VISHAL
GANDHI"<vishalgandhi.cpcb@pnic.in>,"ALPANA NARULA"
<wgm1.cpcb@gov.in>,"DEEPA KUMARI"<deepa.cpcb@gov.in>

Helad,

FUIT YT 93% & - <, S 06.07.2026 P! STl Hihg & TeEd J aiford gs o, fored
AT NGT & 10.06.2026 & 3G & 6 H Suo Moto AW O.A. I&T 214/2024 (WZ) T8
O.A. T=HT 1231/2024 (PB) & dgd, GHIER 3M2eH Xvd “Mula Tt # aRd T ¢ wafdl 3 Wk &1
Hel gois” S f Hindustan Times T 23.09.2024 &1 UHIRIA g3 4T, I U1 TR T 30+ e
3R 30 & ATegH Tl P TS|

fomm faea 8 for 9 gan & ugwor Asumy/ A & e rf g & srafaaa @) 2019 3R
2026 & I8 & U IR P Y, A1 T8 A1 NGT & THel URdd &1 off Yb il f 06.07.2026
Pt MoM H Ie0r@ g1 H1d I &t Ufd (St RRC GoM §RT CMC, Ministry of Jalshakti, Gol 3R
CPCB feett & gar 9 & e # vRga &1 718 o) of def & faw e §1

IR,

Sir,

Please find herewith Minutes of the Meeting held on 06.07.2026 through VC regarding
Hon'ble NGT order dated 10.06.2026 in Suo Moto matter O.A. No. 214 of 2024 (WZ) earlier
0O.A. No. 1231 of 2024 (PB) in re; News item titled “"Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal
Corporation Through Its Commissioner & Ors.

It is requested to provide a comparative status of implementation of the Action Plan for
prevention/abatement of pollution in River Mula for the years 2019 and 2026, for
submission before the Hon'ble NGT as per MoM dated 06.07.2026. The copy of Action plan
(submitted by RRC GoM to CMC, Ministry of Jalshakti, Gol and CPCB Delhi wrt Mula River is
also attached for ready reference.

Regards,

Tiid HRUI/PRATIK BHARNE

&g ex®/Regional Director,

&=g fAg=Ier, gul/Regional Directorate, Pune

$H41T UgWUT AT S8/ Central Pollution Control Board

tlﬂfTﬂ'UT, T 3R SINELE DIRCRE] AT/ Ministry of Environment, Forest & Climate Change
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============ Forwarded message ============

From: DEEPA KUMARI <deepa.cpcb@gov.in>

To: "ms"<ms@mpcb.gov.in>, "Pratik Bharne"<pratik.cpcb@gov.in>

Cc: "VISHAL GANDHI"<vishalgandhi.cpcb@nic.in>, "Alpana Narula"
<alpananarula.cpcb@gov.in>, "SHAILENDRA BANSAL"<shailendra.cpcb@gov.in>

Date: Tue, 07 Jul 2026 12:15:02 +0530

Subject: Minutes of the Meeting held regarding Hon'ble NGT order dated 10.06.2026 in Suo
Moto matter O.A. No. 214 of 2024 (WZ) earlier O.A. No. 1231 of 2024 (PB) in re; News
item titled “"Dead fish found floating in Mula River raises alarm” appearing in the Hindustan
Times dated 23.09.2024 Vs. Pune Municipal Corporation Through Its Commissioner & Ors
============ Forwarded message ============

Sir,

[ am directed to communicate Minutes of the Meeting held on 6th July, 2026 at 04:00
PM with Maharashtra Pollution Control Board and Regional Directorate -Pune,
CPCB through Video Conference for ensuring compliance to afore-mentioned subject
matter, for your kind information and necessary action please.

Agled,

Ao I5 SR fFar o § 6 3udaa fawr & #@9y 7 G 6th July, 2026 FT
3RTEA 04:00 o7 HGRISE GGWUT fAIHA0T &S AT & fASATerd, qol, o
SewoT fAT=oT &1 & A1y ASAT Hihd & ATLTH @ AT $H Joh FAT 3T
STIhRT Td 3R HRAAET & ¥ &I S|

dicy,

Deepa Kumari/&dr F&R

Senior Scientific Assistant /aRss dafas Tg™Ts
WQM-I Division/SsegagUuA-1 Y&TT,

CPCB/&Ia YeyuT fai=or &S

1 Attachment(s)

Final MoM.pdf
318.5 KB
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Central Pollution Control Board

(Ministry of Environment, Forest & Climate Change, Govt. of India)
Parivesh Bhawan, East Arjun Nagar,

Delhi — 110032
*kkkkkk
Minutes of the Meeting held regarding Hon'ble NGT order dated 10.06.2026 in Suo Moto
matter 0.A. No. 214 of 2024 (WZ) earlier 0.A. No. 1231 of 2024 (PB) in re; News item titled
“Dead fish found floating in Mula River raises alarm” appearing in the Hindustan Times
dated 23.09.2024 Vs. Pune Municipal Corporation Through Its Commissioner & Ors.

A meeting was convened on 06" July 2026 at 04:00 PM through Video Conference with the
officials of the Maharashtra Pollution Control Board (MPCB) and Regional Directorate—Pune,
CPCB to review the current status of implementation of the Action Plan for
prevention/abatement of pollution in River Mula, for ensuring compliance with the directions
of the Hon'ble National Green Tribunal (NGT) vide order dated 10.06.2026 in Suo Motu O.A.
No. 214 of 2024 (WZ) (earlier O.A. No. 1231 of 2024 (PB)), In Re: News Item titled "Dead
fish found floating in Mula River raises alarm™ published in the Hindustan Times dated
23.09.2024 Vs. Pune Municipal Corporation through its Commissioner & Ors.

The list of participants is attached as Annexure-I.

At the outset, Sh. Vishal Gandhi, DH, WQM-I, CPCB, welcomed the participants and briefed
them on the background of the matter, including the directions issued by the Hon'ble NGT to
CPCB and MPCB. He also presented the status of the Polluted River Stretch identified on River
Mula along with the water quality data for the years 2024 and 2025. Thereafter, he sought the
present status of implementation of the Action Plan for prevention/abatement of pollution in
River Mula from the officials of MPCB.

Following detailed discussions and deliberations, it was decided that MPCB shall submit, at
the earliest, a comparative status of implementation of the Action Plan for
prevention/abatement of pollution in River Mula for the years 2019 and 2026, for submission
before the Hon'ble NGT.

Meeting ended with vote of thanks.

--00--
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List of Participants

Annexure |

Sh. Salunkhe, Joint Director-Water MPCB Mumbai

Sh. Kukade, Regional Officer MPCB Pune,

Sh. Awatade, SRO-2 MPCB Pune,

Sh. Jadhav, SRO SRO Pimpari-Chanchwad

Sh. Langote, SRO-1, MPCB Pune

Sh. Prateek Bharne,,Regional Director, RD-Pune, CPCB

Sh.Vishal Gandhi, DH-WQM-I, WQM-I, CPCB

Smt. Alpana Narula, Sc-C, WQM-1,CPCB

© © N @ g & W N

Ms. Deepa Kumari, SSA,WQM-I, CPCB




